
12.03.2025                                    1                                                        PRONOUNCEMENT OF JUDGEMENT

 COURT NO. 33 
           HON'BLE MS.JUSTICE PRATHIBA M. SINGH

  HON'BLE MR.JUSTICE DHARMESH SHARMA

CLICK HERE TO JOIN VC:
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc10

AT 02:15 P.M

1.   W.P.(C) 1919/2020 

JANKI NEWSPRINT LTD  .....Petitioner

Through: Mr. Pradeep Jain and Mr. Sambhav Jain, Advs.

versus 

 PRINCIPAL COMMISSIONER OF CUSTOMS NEW CUSTOMS HOUSE, 

AIR CARGO IGI AIRPORT, NEW DELHI .. ...Respondent 

Through: Mr. Akshay Amritanshu, Sr. SC, CBIC with Ms. Drishti Saraf and Ms. Pragya Upadhyay, Advs. (M: 9931282222) 

2.  CRL.A. 378/2002

 SUSHIL KUMAR  ALIAS RAJU  .....Appellant

 Through:Mr. Harsh Prabhakar, Anirudh Tanwar ,Mr. Dhruv Chaudhry, Mr. Adeeb Ahmad & Ms. Eshita Pallavi, Advs.

 versus

 STATE  .....Respondent

 Through:  Mr. Ritesh Kumar Bahri, APP with Ms. Divya Yadav,Adv. 

  

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc10
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COURT NO. 33 
DIVISION BENCH- IV

           HON'BLE MS.JUSTICE PRATHIBA M. SINGH
HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA

CLICK HERE FOR VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6

AT 02:15 P.M.

1.  W.P.(CRL) 2743/2024

 MONU@SANDEEP  .....Petitioner

 Through: Mr. Sunil Kumar Mehta & Mr.Kundan Kumar, Advs. 

  versus

UNION OF INDIA THROUGH ITS SECRETARY & ORS. .....Respondents

 Through: Mr. Amit Tiwari, CGSC with Mr. Ayush Tanwar, Ms. Ayushi Srivastava, Advs. for UOI. 

mailto:MONU@SANDEEP
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6
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 COURT NO. 04
                   HON'BLE MR.JUSTICE NAVIN CHAWLA

      HON'BLE MS.JUSTICE SHALINDER KAUR

Click below to join the VC:
https://delhihighcourt.webex.com/join/dhcecourtvc5

AT 10:30 A.M

1. CRL.A. 2/2020 

 NAVAL KISHORE KAPOOR    .....Appellant 

 Through:  Mr.Lakshay Dhamija,  Mr.Mohit Gupta,and Mr.Sagar Rawat Advs.

    versus 

  NATIONAL INVESTIGATION AGENCY     .....Respondent 

    Through: Mr.Siddharth Luthra,Sr.Adv. With Mr.Akshai Malik SPP Mr,Ayush Agarwal,Mr.Karl P.Rustomkhan

     Mr.Udbhav Sinha,Mr.Siddhant Gupta,Mr.Khawar Salim Advs.Mr.B.B.Pathak,Dy. SP Mr.,Ankit Rohilla,

  Insp.NIA.

https://delhihighcourt.webex.com/join/dhcecourtvc5
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12.03.2025            FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION) 

 

COURT NO. 50 
HON'BLE MR. JUSTICE ANISH DAYAL  

CLICK HERE TO JOIN VC  
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12   
FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
cmatishgoel@gmail.com 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME 

FOR PRONOUNCEMENT OF JUDGMENT AT 2:30 P.M. 

1 I.A. 31874/2024 
In CS(COMM)-
560/2023 

M/S PC JAIN 
TEXTILE PVT LTD 
THROUGH ITS 
AUTHORISED 
REPRESENTATIVE  
V/s SH. SHYAM 
SUNDER SURI AND 
ANR 
  

HARENDER KR SANGWAN, VIDIT 
GARG, PRATEEK JAIN, VARDAAN 
MISHRA 

2 CS(OS)-69/2023 CHARANJIT SINGH  
V/s VK CHABRA & 
ANR. 
  

ANIKET BHATTACHARYA, KARAN 

3 O.M.P.(EFA)(COMM.)-
3/2023 
EX.APPL.(OS) 408/2023 
EX.APPL.(OS) 409/2023 
EX.APPL.(OS) 410/2023 
EX.APPL.(OS) 630/2023 
EX.APPL.(OS) 
1685/2023 
EX.APPL.(OS) 142/2024 

MERCEDES-BENZ 
GROUP AG 
(PREVIOUSLY 
DAIMLER AG)  
V/s MINDA 
CORPORATION 
LIMITED 
  

RAJ SHEKHAR RAO, AAYUSH 
CHANDRA, RAASHIKA KAPOOR, ARSH 
RAMPAL, SANDEEP SETHI, MANU 
KRISHNAN, SHRUTI ARORA 

***** 

Concluded 

                                     BY ORDER 

                REGISTRAR ORIGINAL 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12
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